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B.ho No. 1881/94
M.he Noo 547/97

; ‘ New ﬁeihi, this the 27th day of Februsry, 1997

Hon'ble pre Jose P, Verghess, Vice=Chairman(J)
Hon'ble She 5.P. Bisuas, Member ()

1. Ved.Venkateraman,
txecutive Engineer (Civil) poT
548-A, Sector 111,
R.K‘Puram,
New Delhi.

2. 0D.S.Nagaraja, '
Executive Engineer (Civil)pep
Postal Civil pivision,

G«P.0¢ Building,
Bangalore.

3o B'ROKORBJ.U, : i
Execttive Engineer (Ccivil)pep
Postal Civil pivision,

Tilak Road,

~ ‘Hyderabad. ss o Applicants
(By Shri R.K.Singh through Sh.V.K.Rao,
ARdvocate ) =Yersuse

1« Union of India through
Seetetary,
Govt. of India,
Ministry of Communications,
Sanchar Bhawan,
20, ashok Road,
New Delhig

2. Senior Deputy Director Gemeral (CuB),
Sanchar Bhawan, 20, pshok Road,
New Qelhi.

3. Chief Enginesr (Civil) DOT
3y Ethirsj Selai Egmors,
‘adrase

4. Chief Engineer (Civil) Postal,
GePeD+ Building, Bangaloree

S+- Chief Engineser (Civil) Postal,

Dek Bhawan, ashck Road,
New Deslhi. s sRaspondents

(By none)
0 RDER (Oralj

By Hontble Dr. Jose P. Verghese, Vice=Chairman (J) --

MeAo 547/97 has been filed for seeking withdrawal
of the original application. Permission is grantade M.A,

547/97 is allowed and 0.A. is dismissed as withdrawn, with

liberty to the applicent to file the ssme as and when causg
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of action arissese. No orders as to coste \\
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(S.F.Bisﬂaﬁj’/) (er. Jo o Verghaess
Member (A) Vice=Chairman (J)
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